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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINICIIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 616 OF 2019 

WRIT PETITION (PIL) NO. 114 OF 2018 

IN THE MATTER OF: . 

Ramdevbhai Samatbhai Sanjva 

Versus 

... Applicant 

State of Gujarat & Ors. . .. Respondents 

SUR REJOINDER / REPLY BY WAY OF AFFIDAVIT ON BEHALF OF THE 

RESPONDENT NO. 7 TO REJOINDER OBJECTIONS TO THE 

COMPLIANCE REPORT OF THE JOINT COMMITTEE REPORT FILED BY 

THE APPLICANT 

I Dipakkumar Balvantray Bhatt S/o Balvantray J Bhatt, aged about 56 years 

holding the post of Office Manager, Jetpur Dyeing And Printing Association, 

Respondent no. 7 herein having office at Kanakia Plot, Jetpur, Rajkot, Gujarat 

- 360370 do hereby solemnly affirm and state as under: 

1. That I am working and holding the post of Office Manager in the Office 

of Jetpur Dyeing and Printing Association (hereinafter the Answering 

Respondent no. 7) and as such in my official capacity I am well 

acquainted with the facts and circumstances of the present case. and 

therefore, competent to sear the present Affidavit. 

2. I have read the contents of the Rejoinder/ Objection filed by the 

Applicant dated 07.04.2025 to the Compliance Report dated 05.11.2020 
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(inadvertently mentioned as 23.11.2020) of the Joint Committee and I 

say that the contents therein to the extent they are inconsistent with 

submissions made by the Respondent no. 7 in the Reply / Counter 

Affidavit dated 10.12.2024. Unless any averment or contention is 

specifically admitted or traversed, the same may be treated as denied. 

The Answering Respondent no. 7 is filing present Sur Rejoinder / Reply 

by way of Affidavit traversing the contentions and allegations that are 

material and relevant at the present and seeks the liberty of this Hon'ble 

Tribunal to file additional or detailed Affidavit as and when directed by 

this Hon'ble Tribunal. 

3. It is respectfully submitted that Respondent no. 7 has always been 

conscious and forthcoming with respect to the protection of environment 

and prevention of water pollution and ensure that no harm is caused to 

the River Bhadar on account of the dyeing and printing industry in 

Jetpur. The Respondent no. 7 vide Reply / Counter Affidavit dated 

10.12.2024 has placed on record before this Hon'ble Tribunal the 

remedial steps and measures that have been taken by the Respondent 

no. 7 to ensure no pollution is cause on account of the Respondent no. 

7. The Respondent no. 7 has also placed on record that it has complied 

to the letter and spirit with the recommendations and suggestions made 

in the Compliance Report dated 05.11.2020. The Respondent no. 7 has 

also placed on record Bhadar River Water Quality Data from January 

2019 till July 2024 before this Hon'ble Tribunal which shows that 

pollution load in the river Bhadar has decreased significantly. The 
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tabular chart of the Bhadar River Water Quality Data from July 2024 till 

August 2025 is annexed hereto and marked as Annexure - R1. 

4. It is further submitted that the Respondent no. 7 has fully implemented 

the suggestion of this Hon'ble Tribunal and GPCB to relocate the 

collection sump and pump house and to remove the open 'C' type 

channel. The problems of overflow of 'C' type open channel carrying 

industrial effluent along with overloaded domestic sewage have been 

completely solved by Respondent no. 7 through implementation of 

mode of effluent conveyance and transfer to CETP. Because of this full 

proof mechanism developed by Answering Respondent no. 7, now there 

is no effluent water of the member units being discharged in the River 

Bhadar and this system is being monitored by GPCB on regular basis. 

Even the joint inspection team of CPCB and GPCB have taken the visit 

at Jetpur and have seen the action taken by the Answering Respondent 

no. 7. 

~:-~-·, ... ../l_.~,:- ~<.­
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It is respectfully submitted that on account of the aforesaid actions 

being taken by the Answering Respondent no. 7, now whatever sewage 

or effluent which may be discharged into the river, it is not of any 

member units of Answering Respondent no. 7 and may be from the 

other sources of effluent coming into river over which the Answering 

Respondent no. 7 does not have any control. It is respectfully submitted 

that photographs being relied upon by the Applicant in the Rejoinder 

dated 07.04.2025 does not show the true and correct picture of the 

~ 
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NOTARIAL 

situation on the ground, and the latest photographs are being annexed 

herein and marked as Annexure - R2. 

6. It is respectfully submitted that the Respondent no. 7 has to the best of 

its ability placed qualitative facts within the knowledge of the 

Respondent no. 7, however, in case any aspect has been left out 

inadvertently on account of oversight, the Respondent no. 7 craves the 

leave of this Hon'ble Tribunal to file further reply. 

Solemnly affirmed at Jetpur on this 4th day of September, 2025. 

~ 
Deponent 

Verification 

Verified at ·Jetpur on this 4th day of September, 2025 that the contents of the 

present Affidavit are correct to the best of information, knowledge and belief, 

no part of it is false and nothing material has been concealed there from. 

_Book No .. tJ.T.-:0.':..... [3()~ 

Page No ........ ~ ........• 
erial No. ,.LJ~6 ....... . 

Date ..... .l/.J_~.l~ ....... _ 

NOTARIAL NOTARIAL NOTARIAL NOTARIAL 

Deponent 

.. :ilq)~;-~G<d~~~~e -~~ .. -~?J~ 
o is ;dentlfieo ;?· . . . . . ......... . 

Whom I kno~"/ pe;-;.;" , .J 

~\ I 
BOGHANI EJAJ 

NOTARY 
GOVT. OF INDtA 
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l 

-ttllib-ts>Hi~t / Enrollment No.: 2715/54317/02119 

I 

Tc 
Q[i, t1'l~1!'ll~ u(Ul<klWl 

Bhatt Oipakkumar Balvantray 
aashapura. 
juna panchapipala road. 
opp. prajapat, samaj ni wadi. 
VTC: Jetpur. PO: Jetpur. 
Sub District: Jetpur. D,strici: Flajkot. 
State: Gujarat. 
PIN Code: 360370, 
Mobile: 94 08504108 

11111111111111111111111111111111111111111:1 
··--- .. l(C874300154fL 

~ll.loti ~LUl~ atul~ / Your Aadhaar No. : 

4006 1913 3476 
l-l l ~ v.t.L l:.l l ~ , l-U fl :OU Ui. lH. 

Gay_im)trum1.Qflndia.:- - • -::,.;.· 

"I~ f:.1l<.!ifll-ll~ <>LU\cictWl 

Bhatt Dipakkumar Balvantray 

"6••1 ctll]l>t I DOB: 15/0411969 

':!,?>'ti Male 

•H•11.;i "''"'"'"'' \IU<II "· -tl'tfhrtl "'"QI ..... rll<IW-t1 -i~l. 

rt.-tl Ql.{~\.:>t. :.tl';;\ q.!,l~~il (i,-t."\wtEtltl•I \J~l~il~(~l \,{tjt:U ~,l,{!< 

.;1sr~1,;qm,i bl!!tt~·iiW'-.1 ~•fl~;~•~ "ll' u~l ~1tlW. 
Aadhaar Is proof of identity, not of citizenship 

or date of binh. It should be used with verific•non tonl1ne 

authenocanon. or scanning of QR code/ offiine XML). 

4006 1913 3476 
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5. Bhadar

 (A) 

Progress/Status Report of the River/PRS water quality monitoring for the Month February -2025: 

Sr. 

No. 

Month/ Date Location 

ID 

Name of 

Location 

Parameter 

pH DO (mg/l) BOD 

(mg/l) 

COD 

(mg/l) 

Fecal 

coliform 

(MPN/ 

100ml) 

Total coliform 

(MPN/100 ml) 

1 June-2021 31211 Dublipat 8.26 BDL 18 54.37 150 540 

2 July-2021 31211 Dublipat 8.23 BDL 22 72 220 540 

3 August-2021 31211 Dublipat 7.87 BDL 6 29.6 210 540 

4 Sept-2021 31211 Dublipat 7.45 6 2.6 18.38 170 540 

5 October-2021 31211 Dublipat 7.59 6.2 2.3 8 110 350 

6 Nov-2021 31211 Dublipat 7.86 5.9 2.4 10.4 140 350 

7 Dec-2021 31211 Dublipat 8.38 BDL 14 55 150 350 

8 January-2022 31211 Dublipat 8.02 BDL 9 34 140 350 

9 February-2022 31211 Dublipat 8.50 BDL 21 62 170 350 

10 March-2022 31211 Dublipat 8.18 BDL 69 202 350 920 

11 April-2022 31211 Dublipat 8.26 BDL 39 128 350 920 

12 May-2022 31211 Dublipat 7.91 4.1 25.45 147 540 920 

ANNEXURE - R16923
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13 June-2022 31211 Dublipat 7.67 3.1 7.75 42.14 350 920 

14 July-2022 31211 Dublipat 7.98 5.8 2.4 14.15 280 920 

15 August-2022 31211 Dublipat 7.61 2.0 13 39.60 220 920 

16 Sept-2022 31211 Dublipat 6.79 6.1 2.2 10.67 240 920 

17 October-2022 31211 Dublipat 8.10 4.8 4.0 21.20 170 540 

18 Nov-2022 31211 Dublipat 8.42 5.5 2.5 15.05 140 540 

19 Dec-2022 31211 Dublipat 8.05 BDL 32 92 110 350 

20 January-2023 31211 Dublipat 8.37 BDL 25 77 94 280 

21 February-2023 31211 Dublipat 8.42 BDL 20 74 79 240 

22 March-2023 31211 Dublipat 8.06 BDL 29 85 70 220 

23 April-2023 31211 Dublipat 8.40 BDL 45 129 79 280 

24 May-2023 31211 Dublipat 8.22 BDL 22.7 149 70 220 

25 June-2023 31211 Dublipat There was no flow observed in Bhadar river at the upstream of the said location 

26 July-2023 31211 Dublipat 7.18 6.2 2.2 14.01 13 49 

27 August-2023 31211 Dublipat 7.54 6.5 2.1 8.91 6.8 21 

28 Sept-2023 31211 Dublipat 5.5 7.17 5.8 26.71 22 4.5 

29 October-2023 31211 Dublipat 7.59 2.5 14 47.39 14 47 

30 Nov-2023 31211 Dublipat 8.14 5.5 7 27.52 33 140 

31 Dec-2023 31211 Dublipat 7.54 2.7 12 41 34 170 

32 January-2024 31211 Dublipat 8.09 BDL 28 115 70 170 

33 February-2024 31211 Dublipat 7.94 BDL 25 78 49 140 

34 March – 2024 31211 Dublipat 8.24 BDL 28 86 46 110 

35 April – 2024 31211 Dublipat 8.18 BDL 27 83 140 39 

36 May – 2024 31211 Dublipat During inspection on dated 01/05/2024, at this sampling location there is no live flow 

observed in river Bhadar, only stagnant ponding is observed; hence, water sample from this 
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location could not be collected. 

37 June – 2024 31211 Dublipat During inspection on dated 01/06/2024, at this sampling location there is no live flow 

observed in river Bhadar, only stagnant ponding is observed; hence, water sample from this 

location could not be collected. 

38 July – 2024 31211 Dublipat 8.10 6.5 1.9 17 <1.8 <1.8 

39 August – 2024 31211 Dublipat 8.22 6.4 2.1 18.36 14 47 

40 Sept – 2024 31211 Dublipat 7.48 6.5 2.0 17.0 < 1.8 2 

41 Oct – 2024 31211 Dublipat 7.52 6.4 2.3 19.55 17 474 

42 Nov- 2024 31211 Dublipat 7.33 6.7 1.9 29.40 11 34 

43 Dec-2024 31211 Dublipat 7.88 6.5 1.9 12.38 13 33 

44 January-2025 31211 Dublipat 8.07 0.8 11 42.63 17 47 

45 February-2025 31211 Dublipat 7.40 BDL 18 68 20 49 

(B) 

 Progress /Status Report for Ground water quality monitoring pertaining to PRS River: 

Location Sampling date BOD COD TDS pH 

Bore well of P. K. Patel 03/02/2025 1.1 9.17 592 7.28 

(C) 

Drains Details with Flow: 

Sr. 

No. 

Location 

(Latitude and longitude) 

Discharge (MLD) 

Max Min 

1 Opp. Bhadar Stone Crusher 1.5 0.2 

2 Sarang Nallah 00 00 

3 Behind Gondra area 02 01 

4 Behind Kabrastan 1.5 0.5 

5 Near railway bridge 00 00 

6 Maghedi Vokda 00 00 
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(D) 

STP & CETP results. 

Sr. No. Name of STP/CETP Discharge Norms February-2025 Results 

1 CETP of Jetpur Dyeing & 

Printing Association (PCB ID-

19722) 

DO (mg/l) -- 

pH 6.5 to 9 

BOD (mg/l) 100 

COD (mg/l) 250 

Total coliform (MPN/ 

100ml) 

- 

Fecal coliform (MPN/100 

ml) 

- 

DO (mg/l) -- 

pH 7.0 

BOD (mg/l) 225 

COD (mg/l) 791 

Total coliform (MPN/ 

100ml) 

-- 

Fecal coliform 

(MPN/100 ml) 

-- 

2 CETP of Shri Dhareshwar 

GIDC Vistar Assocation (PCB 

ID-20111) 

DO (mg/l) -- 

pH 6.5 to 9 

BOD (mg/l) 30 

COD (mg/l) 100 

Total coliform (MPN/ 

100ml) 

- 

Fecal coliform (MPN/100 

ml) 

- 

CETP Dhareshwar has obtained permission 

regarding industrial units associated with CETP 

of Dhareshwar allowed for change in mode of 

disposal of wastewater from member industrial 

units located in GIDC Dhareshwar area in to 

CETP of JDPA vide letter dated 04/12/2023.  

3 STP of Jetpur Dyeing and 

Printing Association (PCB ID-

39298).  

DO (mg/l) -- 

pH 6.5 to 9 

BOD (mg/l) 100 

COD (mg/l) 250 

Total coliform (MPN/ 

100ml) 

-- 

Fecal coliform (MPN/100 

ml) 

-- 

DO (mg/l) -- 

pH 8.20 

BOD (mg/l) 61 

COD (mg/l) 204 

Total coliform (MPN/ 

100ml) 

14 

Fecal coliform 

(MPN/100 ml) 

4 
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ANNEXURE - R2
10

itude: 70.6 
lev.!!tjon:-93.:Z6~1 
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Time: 22-05-2025 16:39 
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Latitude:'21.74482 
ongitude: 70.658215 

Elevation: 89.12±2.5 m 
Accuracy: 3.79 m 
[ime: 22-0S . .-2025 16:31 

atitude: 21.762801 
ongitude: 70.625828 

Elevation: 87.27±4.41 m 
ccuracy: 6.524 m 

Jime: 22-05-2025 16:08 
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06/09/25, 8:22 PMGmail - Service of Sur Rejoinder/ Reply by way of Affidavit on beh…ting Association in OA No. 616 of 2019 pending before Hon'ble NGT

Page 1 of 1https://mail.google.com/mail/u/0/?ik=8fa77cbe29&view=pt&search=…thread-a:r2658826161574556631&simpl=msg-a:r-641343156932865871

Ryan Singh <adv.singhryan@gmail.com>

Service of Sur Rejoinder/ Reply by way of Affidavit on behalf of Respondent no.
7 Jetpur Dyeing and Printing Association in OA No. 616 of 2019 pending before
Hon'ble NGT
1 message

Ryan Singh <adv.singhryan@gmail.com> Sat, Sep 6, 2025 at 8:22 PM
To: Dharamvir Sharma <dharam.advocate33@gmail.com>
Cc: np_jetpur@yahoo.co.in, collector-raj@gujarat.gov.in, chiefsecretary@gujarat.gov.in, chairman-
gpcb@gujarat.gov.in
Bcc: Dharita Malkan <advocatedharitamalkan@gmail.com>

Dear Concern, 

Kindly find attached the Sur Rejoinder/ Reply by way of Affidavit on behalf of Respondent no. 7 i.e., Jetpur Dyeing
and Printing Association  against the Rejoinder Objections filed by the Applicant to the Compliance Report of Joint
Committee in the matter entitled "Ramdevbhai Samatbhai Sanjva vs. State of Gujarat" Original Application No.
616 of 2019 pending before the Hon'ble National Green Tribunal. 

Regards
Ryan Singh
Advocate for Respondent no. 7

SUR REJOINDER JDPA.pdf
14301K
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